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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 31-AUGUST-2026 (MONDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=> 10.30 AM

IN VIRTUAL HEARING

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 388/GTY/2026

2017-18

[A] DIGANTA SAIKIA

ITA 391/GTY/2026

2019-2020

[A] SYED TAZNUR HUSSAIN

ITA 392/GTY/2026

2020-2021

[A] SYED TAZNUR HUSSAIN

ITA 393/GTY/2026

2024-2025

[A] SUJIT MAZUMDER

ITA 398/GTY/2026

2017-18

[A] JIMO R SANGMA

ITA 399/GTY/2026

2012-13

[A] M/S DOREMAN DISTRIBUTORS PVT. LTD.

ITA 418/GTY/2026

2013-14

[A] WAIKHOM PRIYOKUMAR SINGH

ITA 419/GTY/2026

2017-18

[A] WAIKHOM PRIYOKUMAR SINGH

ITA 420/GTY/2026

2017-18

[A] SANKAR SINHA

10

ITA 423/GTY/2026

2022-23

[A] LS] BIOTECH PRIVATE LIMITED

11

ITA 424/GTY/2026

2014-15

[A] PAWAN CEMENT COMPANY PRIVATE LIMITED

12

ITA 445/GTY/2026

2024-25

[A] JYOTI BAJLA

13

ITA 456/GTY/2026

2014-15

[A] M V REALCON PVT. LTD.

14

ITA 457/GTY/2026

2020-2021

[A] SHASHI KUMAR CHOUDHARY

15

ITA 458/GTY/2026

2021-2022

[A] SHASHI KUMAR CHOUDHARY

%)\ASS' tant Registran
~— H—28-Aug-2026




8/28/26, 5:11 PM GUWAHATI--CL-2026Aug31.htm

INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

IN VIRTUAL HEARING

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=> 10.30 AM

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 |ITA 119/GTY/2026| 2018-19 |[A] ABHISHEK MITTAL

2 |ITA 120/GTY/2026( 2018-19 |[A] ABHINAV MITTAL

3 |ITA 459/GTY/2026| 2016-17 |[A] PIYUSH KUMAR GOYAL

4 |ITA 460/GTY/2026| 2022-2023 | [A] SHASHI KUMAR CHOUDHARY

5 |ITA 462/GTY/2026| 2022-23 |[A] SHASHI KUMAR CHOUDHARY

6 |ITA 461/GTY/2026| 2022-23 |[A] RABEMO ZUMOMO LOTHA

7 |ITA 463/GTY/2026| 2023-24 |[A] SHARMILA MAHNOT

8 |ITA 464/GTY/2026| 2024-25 |[A] BETHEL MEDICAL RESEARCH SOCIETY

9 |ITA 465/GTY/2026| 2021-22 |[A] LS] BIOTECH PRIVATE LIMITED

10 (ITA 466/GTY/2026( 2018-19 |[A] PANKAJ SADHANIDHAR

11 |ITA 467/GTY/2026| 2022-23 |[A] LONGSA MANGAM

12 |ITA 468/GTY/2026| 2016-17 |[A] LONGSA MANGAM

13 |ITA 469/GTY/2026| 2017-18 |[A] NINGTHOUJAM VEDESHOR SINGH

14 |ITA 470/GTY/2026| 2015-16 |[A] PRAKASH KOTHARI

15 |ITA 471/GTY/2026| 2017-18 |[A] NIZETO PESEYIE

L A Aiztmegistrar
= 28-Aug-2026




8/28/26, 5:11 PM

GUWAHATI--CL-2026Aug31.htm

INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF DB BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER

GOOGLE MEETING CODE=> WUJ-UMEQ-TBB TIME=> 10.30 AM

IN VIRTUAL HEARING

Sr

Appeal Number

Assmt.

Year Assessee Name Remarks

ITA 82/GTY/2020

2017-18 | [D] MUKESH KUMAR CHAURASIA

ITA 267/GTY/2025

2015-16 |[D] ARIHANT INTERNATIONAL LIMITED

ITA 374/GTY/2025

2021-22 | [A] HARVINDER SINGH SEHGAL

ITA 379/GTY/2025

2021 [D] HARVINDER SINGH SEHGAL

ITA 472/GTY/2026

2023-24 | [A] RABEMO ZUMOMO LOTHA

ITA 473/GTY/2026

2012-13 | [A] M/S MANIKALA AGENCIES PVT. LTD.

ITA 474/GTY/2026

2013-14 | [A] KRIPA RANJAN DEBBARMA

ITA 475/GTY/2026

2021 [D] PRABHU AGARWALLA CONSTRUCTION PVT. LTD.

ITA 476/GTY/2026

2027-28 |[A] SAPON

10

ITA 477/GTY/2026

2017-18 | [A] OIL INDIA LIMITED

11

ITA 478/GTY/2026

2018-19 |[D] STAR CEMENT LIMITED

12

ITA 479/GTY/2026

2020-21 | [A] SMRITI BAROI

13

ITA 481/GTY/2026

2021-22 | [A] SMRITI BAROI

14

ITA 480/GTY/2026

2026-27 | [A] RAJMAL KAMAL CHAND SETHIA CHARITABLE TRUST

15

ITA 482/GTY/2026

2021-22 | [A] SANJIB KUMAR MAITRA

16

ITA 483/GTY/2026

2017-18 | [A] ATOKAVI SUKHALU

17

ITA 484/GTY/2026

2024-25 |[A] MANOJ AGARWAL
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 03-SEPTEMBER-2026 (THURSDAY),

BEFORE SHRI LAXMI PRASAD SAHU, ACCOUNTANT MEMBER
AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

CLARIFICATION MATTERS
Virtual Hearing
Google Meeting Code=> wuj-umeq-tbb Time=> 10.30 AM
Srl Appeal Number ¢:§Tt' Assessee Bench |Remarks
1 | A | 128 | GTY | 2025 2%2' [A] SAROJ SUNRISE PRIVATE LIMITED DB
2 | 1A | 143 | GTY | 2025 2%2' [A] SAROJ SUNRISE PRIVATE LIMITED DB
3 | 1A | 378 | GTY | 2025 201{}3' [A] SAROJ SUNRISE PRIVATE LIMITED DB
4 |1ma| 3 |61y |2026 20123- [D] SAROJ SUNRISE PRIVATE LIMITED - DB
5 | T | 16 | GTY | 2026 2%7' [A] WILLIAMSON FINANCIAL SERVICES LTD DB
. Assist egistrar
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INCOME TAX APPELLATE TRIBUNAL, GUWAHATI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS,
MISCELLANEOUS APPLICATIONS,
EARLY HEARING PETITIONS
AND PRONOUNCEMENTS

FOR 04-SEPTEMBER-2026 (FRIDAY)

BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
AND SHRI YOGESH KUMAR US, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Virtual Hearing
Google Meeting Code=> xre-hvrq-heh Time=> 10.30 AM
Assmt. TO
Srl Appeal Number Yoar Assessee Bench FuElisr
1 | MA| 25 | eTv | 2023 22132' [D] M/S. HOTEL CENTRE POINT DB | RK/AM
2 | MA | 26 | GTY |2023 201176' [D] M/S. HOTEL CENTRE POINT DB | RK/AM
3 | MA| 27 | GTY | 2023 201}37' [D] M/S. HOTEL CENTRE POINT DB | RK/AM
4 | mMA| 28 | GTY 2023 201?' [D] M/S. RI-KYNJAI SERENITY BY THE LAKE DB | RK/AM
5 | MA | 29 | GTY | 2023 2‘_?1{43' [D] M/S. RI-KYNJAI SERENITY BY THE LAKE DB | RK/AM
6 | MA | 30 | GTY|2023 201176' [D] M/S. RE-KYNJAI SERENITY BY THE LAKE DB | RK/AM
7 | MA | 31 | GTY 2023 2%7' [D] M/S. RI-KYNJAI SERENITY BY THE LAKE DB | RK/AM
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(31/08/2026 TO 03/0‘)/202(7)‘
arefare) ifam) sarft mem i
In Hybrid/Physical/Virtual Mode

RN 04/09/2026 (gpT) e, T, Fefi, S, Rk
[04/09/2026 (Friday) M.A, 5.1, Clubbing, E.H. Applications]

&
Shri Rajesh Kumar, AM
[ At10.30 am ]
Shri George Mathan, JM
Cuttack &
Shri Rajesh Kumar, AM
[ [ At02.30 pm]

KT . e i
Bench Constitution Court Room
, . ] .
| ShriDR, Reddy, Viee-President (KZ)
i Patna 1
}

Shri George Mathan, JM
C & 2
Shri Rakesh Mishra, AM
[At10.30 am |
Shri George Mathan, JM
D & 2
Shri G. Gurusamy, AM
[ After "C” Bench |
A . & 3
Shri Pradip Kumar Choubey, AM
f [ After “Patna” Bench |
Shri Rajesh Kumar, AM
B & 3
Shri Pradip Kumar Choubey, AM
[ After “A” Bench ]
Shri Laxmi Prasad Sahu, AM
Guwabhati & * 4
Shri Yogesh Kumar US, JM wv7j
[At10.30 am ] ;
Shri Yogesh Kumar US, JM “’
SMC & 4
Shri G. Gurusamy, AM
L [ After “Guwahati” & “D" Bench ]
Shri Ratnesh Nandan Sahay, AM ]
[ Ranchi - & Physical at
Smt. G. Rajani, JM ITAT, Ranchj

[ At10.30 AM. |




